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M. A. 51 0/2004 in 
0.A, 1674/2003 

8. 3. 2004 

Present, Shri 
Yogeh Sharl coune1 for the applicant 

Shrj 8K. BereracQtAnsel for resoonderts 

LQ.LQQ+ 

Learned 
counsel for respondents 

seek extension 
of time by two months to comply with the ciirecticm5 of 

this Tribunal 

In 
the absence of any oblection 

	al1oed as 
prayed. M.A. is diSposed of. 
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( Sarweshwar Jh ) 
Member(A) 

/ d kin / 

( V.s,, Açgarwj ) 
Cha irmar, 




